10.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 41
HON'BLE MS.JUSTICE JYOTI SINGH

**** CM. APPLNs 14433-14436/2025 SHALL BE TAKEN UP ALONG WITH RFA 262/2016 LISTED

AT ITEM NO. 4



10.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 27
HON'BLE MR.JUSTICE JASMEET SINGH

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM
THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE. ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO
BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE. ALL SUCH MATTERS WILL BE
TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.).

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER
THE QUASHING OF FIR MATTERS ARE OVER) .

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
pramod@dhc.nic.in

TRANSFER MATTERS FROM THE COURT OF HON'BLE MR.JUSTICE VIKAS MAHAJAN

:;Irs“l\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
INTERIM BAIL
62 BAIL APPLN.-3893/2024 ANAND SARAF AMIJAD KHAN TRANSFER MATTER FROM THE COURT OF
CRL.M.(BAIL) 524/2025 V/s STATE NCT OF DELHI AND ANR HMJ VIKAS MAHAJAN
CRL.M.A. 7487/2025
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SUMIT KUMAR(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) |:(KIRTI NAGAR-36/2018)
KAPIL BAIL APPLN. 2440/2018 FILED BY ANAND SARAF

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2019-01-15)
SUMIT KUMAR(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) |CRL.REV.P. 853/2019 FILED BY ANAND SARAF
KAPIL (DISPOSED ON : 2019-09-20)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BAIL APPLN. 2047/2024 FILED BY ANAND SARAF
(DISPOSED ON : 2024-07-02 )
BAIL APPLN. 3471/2024 FILED BY ANAND SARAF
(DISPOSED ON : 2024-12-09 )
P.S.-FIR NO. :(KIRTI NAGAR-36/2018)

FRESH MATTERS & APPLICATIONS

63 W.P.(CRL)-809/2025 MOHD AKRAM ROHAN WADHWA Listing Remarks:
CRL.M.A. 7510/2025 V/s STATE OF NCT OF DELHI TRANSFER MATTER FROM THE COURT OF HMJ
VIKAS MAHAJAN
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
ROHAN WADHWA 453/2024)

(ROHANWADHWAADV@GMAIL.COM)(9671978629)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

64 |CRL.M.C.-9807/2024 ANIL KUMAR ALIAS PINTU KUNAL ANAND, SANJOG SINGH Listing Remarks:

CRL.M.A. 37578/2024 V/s STATE OF NCT OF DELHI ANR. TRANSFER MATTER FROM THE COURT OF HMJ

CRL.M.A. 37579/2024 VIKAS MAHAJAN
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RICHA KAPOOR(OFFICE@ MARKLEGAL.CO.IN)(8447226339)(PETITIONER) :(HAZARAT NIZAMMUDDIN-211/2024)
KAPIL BAIL APPLN. 3333/2024 FILED BY ADITYA KANOJIA
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2024-10-21 )
SANJOG SINGH(SANJOG2403@YAHOO.COM)(8888887663)(PETITIONER) BAIL APPLN. 3334/2024 FILED BY ANIL SHARMA

(DISPOSED ON : 2024-10-21 )
CRL.M.C. 8031/2024 FILED BY YASH PAUL
(DISPOSED ON : 2024-10-09 )

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-211/2024)


https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in

10.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 35
HON'BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC :

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

:JS“,\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

WRIT PETITIONS (CRIMINAL)

53 W.P.(CRL)-2049/2022 AMAN KATHPAL UDIPTO KOUSHIK SARMAH,
CRL.M.A. 17762/2022 V/s UNION OF INDIA & ANR. UDIPTO KOUSHIK SARMAH,
CRL.M.A. 21553/2022 VAIBHAV SHARMA, JAI
CRL.M.A. 8060/2023 ANANT DEHADRAI, AMAN
CRL.M.A. 12478/2023 NAQVI

OTHER DETAILS OF ADVOCATES:

JASKARAN SINGH
CHAWLA(ADVISCHAWLA@GMIAL.COM)(9999933511)(PETITIONER)
PIYUSH RANA(ADVRANAPIYUSH@GMAIL.COM)()(RESPONDENT)
DHCCOURT(DHCCOURT30@GMAIL.COM)()(RESPONDENT)

ADV JAI SIR(JAI@DEHADRALIN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
VAIBHAV
SHARMA(ADVVAIBHAVSHARMA®GMAIL.COM)()(RESPONDENT)
SIDDHARTH ARORA(SIDDHARTH@DEHADRAL.IN)()(RESPONDENT)
JAI ANANT DEHADRAI(OFFICE@DEHADRALIN)()(PETITIONER)
RANA (ADVRANA.PIYUSH@GMAIL.COM)()(RESPONDENT)

AMAN
NAQVI(INFO@FARASATLAW.COM)(7524814779)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

JAI ANANT
DEHADRAI(OFFICE@DEHADRAI.IN)(9999933511)(PETITIONER)
AMAN NAQVI
(NAQVI.AMAN@HOTMAIL.COM)(7524814779)(RESPONDENT)

HIGH COURT OF DELHI REGISTRAR (LISTING)
10.03.2025.
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